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Indigenous manufacturing of aircraft carrier vesssls
%366, SHRI Y.P. TRIVEDI: Wil the Minister of DEFENCE be pleased to state:

(a) whether India has now undertaken the manufacturing of aircraft carrier vessels
indigencusly;

(b)  if so, since when and how mary such vessels are going to be manufactured in India;

(c) whether with successful indigenous manufacturing of such vessels, the cauntry would not
require o procure them from other countries; and

(d)  thenumber of aircraft carrier vesaels with India at present?

THE MINISTER CF DEFENCE (SHRI A, ANTONY): (&) to () A Statemert is laid an the Table
of the House.

Statermnent

(&) to (d) Presently one aircraft carrier is being built indigenously, The Gavernment sanction for
the indigenous aircraft carrier was accorded in Movember 2002, The construction of the Indigenous
Ajrcraft Carrier (IAG) s progressing with the scheduled "launch™ in 2010 at Gochin Shipyard Limited
(CSLY. However, the final delivery of the ship is likely in 2014,

Induction of ships in the Navy, including aircraft carlers, ig driven by the need to maintain the
desired Force Levels. Future reguirements of aircraft carriers could be met either from indigenous or

TOriginal notice of the guestion was received in Hindi.
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from foreign sources depending on the required capabilities and envisaged time frames.
Presently, India has one aircraft carrier vessel.

SHRI Y.P. TRIVEDI: Sir, the project for aircraft carrier was summaoned in 2002 and the delivery is
10 be given in 2074, It iz inordinately a long time for an aircraft carrier which is, sometimes, described
as a "white elephant”. My question is this. India manufactured the nuclear submarine. It jcined an
exclusive club which has only five members — U.S., RBussia, UK., France and China. How many

countries are manufacturing aircraft carriers at present and in which club are we jaining 7

SHRI M M. PALLAM BAJU: Sir, the manufacturing of an aircraft carrier ig a very complex project
and there are a very few countries, in the warld, which have the capability to manufacture an aircraft
carrier. Right now, they are limited to the U.S., U.8.8.R., Germany, United Kingdom and, possibly,
China.

SHRIY.P. TRIVEDI: Passibly or defiritely?
MR. CHAIRMAN: Second supplementary, please.

SHRIY.P. TRIVEDI: Siry | want to know what will be the range of these aircralt and whether they
will be held effective as the nuclear submarine which has, eventually, been filled up with crude

missiles. What will be the range of the aircraft which are posted on the aircraft carrier?

SHRI M.M. PALLAM BAJU: Sir, the endurance of the aircraft carrier is about 8,000 nautical miles
and the endurance of the aircraft on board the aircraft carrier will depend on the type of aircraft that

we have and as per the operational requirements.

Sir, the Navy has a well-defined maritime capakility perspective plan which defines the force
capability that i needed for our protection and safeguarding the Indian Ocean region. As far as the
aircraflt carriers and the ather warships are concermed, we have a capability dominant machine-
based approach far aur force level planning. We envision that we need to have, at least, two aircraft
carriers operational at a given time. Therefore, we need three aircraft carriers to be with us. Similarly,

we do a similar planning, as far as warships and submarines are concerned.
MR. CHAIRMAN: Shri Tiruchi Siva.
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SHRIM. M. PALLAM RAJU: Sir, for our force level planning, we are taking all measures that are
needed, including Willsing the indigenous private capacity that is available within the country and also

placing orders abroad. YWe hope to make up for lost time. But we are surely getting them.

19



SHRI TIRUCHI SIvA: Sir, | would like to know the explanation of the Government for the gap
period between 2010 and 2014, between launch and delivery. Within these 12 years, from sanction to
delivery, the technology would have advanced so much internationally. Will the construction of thig

carrler match with the present day technology which is advanced?

SHREI M. M. PALLAM BAJU: Sir, although the project was sanctioned in 2002, the actual
construction of the alrcraft carrier began only in 2006, We have the requisite in-houge expertise for
the basic platform design, but for the subsequent advanced weapon systems and other major
ayatems that constitute the aircraft carrier, thig is incorporated into the design. We are aleo aware of
the develcpments that are taking place. The launch ig scheduled for 2010, but the operaticnalisation

could be & little later, beyond 2012,

SHRI PRASANTA CHATTERJEE: Thank you, Sir, it has been very recently revealed that the CAG
in its report had painted that India is paying US dollars £22.57 million for Gorshkov aircraft carrier,
which was originally contracted for US dollarg 27 millian in January 2004, The audit has expressed its
unhappiness for nat providing full cooperation and access to by the Navy and opined that monitaring
and suUpervigion of the project was surprisingly lax. My guestion is! Under what circumstances is the
Defence Ministry and the Government buying a second-hand Russian version which has now
completed half of its life-span and s 40 per cent more expensive than a new airoraft carrier? This is

my guestion.

SHRI A. K. ANTONY: Mr. Chairman, Sir, the Government is a continuing one. According to my
understanding, as per the recards, the Government of that day decided to procure an aircraft carrier
that was available in Bussia. The Bussian Gowvernment, at that time, expressed ite willingness to gift
its aircraft carrier at a cheaper price. Even before that, from 1994 onwards, aur Navy was searching
for an aireraft carrier from anywhere in the warld. They continued their gearch from all available
sources. As my colleague has mentioned earlier, there are only a very few countries in the world
which are manufacturing the aircraft carriers. After an elaborate search, they realised that, either no
country was in a position to give an aireraft carrier that India needs or no other country ather than
Russia was willing to give an aircraft carrier to India because of the prevailing situation at that paint of

fime.

At that time, Russia was the only country which offered and said that even thaugh it was an ald
aircraft carrier, we are willing fo give it to you. Sa at that time, the Government of the day took a
decigion in consultation with the Nawy and as per the reguest of the Navy, started negatiations with
the Russian Government and a contract was entered into with the Russian Government in 2004 to
procure an aircraft carrier. But after sometime, Russia faced a lot of internal difficulties because most
of the components of thig aircraft carrier were produced in Ukraine. Ukraine was supplying these to
the Saviet Union. There started some problem. They were not able to complete certain things. They

also informed the Government and the Nawvy that when the contract was entered into, they were not
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able to asgess the extent of repair it needed, they were not able to agsess the extent of equipment it
needed. So they demanded a fresh price. | agree with the hon. Member that the Bussian

Government now has demanded & substantially huge amount for this aircraft carrier.
SHRI PRASANTA CHATTERJEE: Will the Government come out with a "White Paper’ on this?

SHRI AK. ANTONY: | am answering your question. Be patient. We have not entered inta any
new contract with Russia to procure an airerafl carrier so far. Only negotigtions are going on.
Recently, there was ore round of contract negotiations with the Rugsian Government and the aircraft
company. But it is inconclusive. One thing | can assure the hon, Member and the House that before
taking a final decision in regard to this contract, we will assess and we will go through all the criticism
levelled from all guarters, including the CAG. After verifying everything, we will enter into a contract.

At the present stage, only negatiations are gaing on. Mathing has been decided finally.
Failure of the Mini-Ministerial talks at WTO

#366. SHRI RAJKUMAR DHCOT: Will the Minister of COMMERCE AND INDUSTRY be pleased
1o gtate why is our Government continuing to engage in negctiations at the WTO an the Doha round
gfter the failure of the Mini-Minigterial talks at the WTO in Geneva and given the fact that the US

Government cannot make any clear commitments at the present juncture?

TME MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): A Statement is laid

on the Table of the House.
Staternent

Following the impasse in the talks at the mini-Ministerial mesting of the World Trade Organisation
(WTO) held in July 2008, the general opinion amongst all the WTO member countries was that the

negotiations should resume at the earliest opportunity for successful condugion of the Doha Bound.

Further, the global economic crigis has occupied centre stage at mast major international
meetings in the recent past such as the G-20 held in Londan in April 2002 and the CAIRNS group
meeting held in Ball in June 2009 At the G-20 Summit leaders of all the participating nations,
including the UE and India expressed their commitment to reaching an ambitious and balanced

conclugion to the Doha Development Round.

India ie committed to a rule-based multilateral trade regime that is fair and equitable and,
towards this end, an early conclusion of the Daha Round is important; India is willing to take part in
the negotiations at the WTO provided the core concerng of the Bound, namely the development
concerng of developing countries are addressed. Towards this end, India has been engaging

constructively and actively with other fellow Member countries of the WTO.
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